RAJYA SABHA

Wednesday, the 10th December. 2003/19 Agrahayana. 1925 (Saka)
THE HOUSE MET AT ELEVEN OF THE CLOCK,
MR. CHAIRMAN in the Chair.
ORAL ANSWERS TO QUESTIONS

Small villages and towns connected with Highways

*121. SHRI DINA NATH MISHRA : Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) the length of roads constructed during the period 1998 to 2003;

(b)the number of villages and small towns connected with Highways
through metalled roads during 1998 to 2003;

(c) whether any study has been conducted to measure progress made,
consequent upon construction of roads connecting small villages and towns
with State/National Highways; and

(d)if so, the details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI KASHIRAM
RANA): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) Since Roads' other than National Highways is a State subject
under the Constitution of India, the Government of India does not maintain
the data of the length of roads constructed and the number of villages and
small towns connected through metalled roads.

However, as a special intervention of the Government of India, the
Pradhan Mantri Gram Sadak Yojana (PMGSY) was launched in December,
2000 with the aim of providing connectivity to all Unconnected Habitations
in the rural areas with a population of more than 500 persons, through good
All-weather roads, by the end of the Tenth Plan Period. In respect of the Hill
States (North-East, Sikkim, Himachal Pradesh, Jammu & Kashmir,
Uttaranchal) Desert Areas and Tribal (Schedule-V) areas, the objective is to
connect Habitations with a population of 250 persons and above. The
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details of road works cleared under the PMGSY in the years 2000-01, 2001 -
02 and 2002-03 is as under:-

Length of road works cleared Habitations to be covered

Year (Kms.) New Connectivity y{ew Cf)npectivity
2000- 3996.00 12822.71 3703 8971
01*
2001-
02&

11963 5276

*  This does not include road length and coverage of habitations under
erstwhile BMS, which was funded out of 2000-01 allocation only of
the PMGSY.

ok Project Proposals were cleared together in 2001 -02 for two years i.e.
2001 -02 & 2002-03.

(c) and (d) No study has been done to measure progress achieved as a
result of construction of the roads under PMGSY since it is too early to
assess the impact of these roads. However, 15666 Habitations to be covered
by new connectivity and 14247 Habitations by upgraded connectivity would
be benefited.
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MR. CHAIRMAN : Question No. 122.

3} WA IRTSIET : TR 3R 3T AATS PN ol SHH Ha O T 8 ST
FTIA 2 |

SHRI M.V. RAJASEKHAHAN : Sir, this is a very important question This
rural connectivity depends on the connection of villages.

SHRI PREM CHAND GUPTA: Sir. you allow us to put supplementary.
st e : e | P ST | Shri Santosh Bagrodia.

SHRI SANTOSH BAGRODIA: Sir. the point is that we make highways.
Forget about the maintenance. On the highways —I reported about this to the
Minister once by a letter—overtaking is allowed and in the process of
overtaking the entire highway gets blocked. Would you make a rule stating
that overtaking, especially by trucks, is not allowed on the highways? Even if
there are dividers, they create such a big problem. I wrote a letter to the
Minister saying that on the Jaipur-Delhi road some people, in collusion with

the police authorities, are selling some items. They say. XTd P ITH HHT
g | But there is no security on the highways where we are fleeced by
unwarranted people. What efforts are you making to provide security on the
highways?

SHRI KASHIRAM RANA : Sir. so far as the Rural Development
Ministry is concerned, we only look after the rural roads under the Pradhan
Mantri Gram Sadak Yojana.The National Highways and other roads are not
the Concern of my Ministry. But I will convey it to my colleague.

SHRI M.V. RAJASEKHARAN : Sir. I would like to know from the hon.
Minister, with regard to bad roads, how he is going to assure the quality of
the work as well as maintenance. This is a most important thing. They are
spending crores of rupees.

MR. CHAIRMAN : Please put your question.

SHRI M. V. RAJASEKHARAN : Sir. I would like to know the steps that
the Central Government proposes to take to assure the quality with regard to
both maintenance and work execution.

SHRI KASHIRAM RANA: So far as the quality of roads is concerned,
there is a two-tier monitoring system, that is, at the State level and at
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the national level. There are experts on roads and they are always visiting places,
whether the road is under construction or has been completed.
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SHRI CHANDAN MITRA: Many of the roads that have been
constructed under the Pradhan Mantri Gram Sadak Yojana, are in a very bad
shape. Does the Government have any plan to set up a permanent monitoring
authority to ensure that these roads are kept in a proper state of maintenance
after they have been constructed because very little maintenance work is being
done? These roads are in a state of disrepair.

SHRI KASHIRAM RANA: The entire system of monitoring is
permanent. Whenever maintenance is required, it is done by the contractor. So far as
maintenance under PMGSY is concerned, the contractors are accountable for
maintenance of the roads for a period of five years.

Cases of corruption in bureaucracy

*122. SHRI S. AGNIRAIJ: Will the Minister of PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS be pleased to state:

(a) the number of cases registered against corrupt officials in the Central
Government during last five years, giving details year-wise;



